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Abstract of the Proccedings of the Council of the Governor General of India,
assembled for the purpose of making Laws and Regulations under the pro-
visions of the Act of Parliament 24 & 26 Vie., cap. 67.

The Council met at Simla on Tuesday, the 5th J uly 1870.

PRESENT:
His Exccllency the Viceror and GovirNor GENERAL of India, k.P.,
G.C.8.L., Presiding.
is Bxcellency the Co3rdiANDER-IN-CHOITT, G.C.D., G.C.5.1.
The IIon’ble JOIN STRACHEY.
The Hon’ble Sir RicoArD TEMPLE, K.C.8.I,
Tho Ion’ble J. F11ZJAMES STEPLEN, Q.C.
The Hon’ble B. H. ELLIs.
Major-General the ITon’ble H. W. Nonaay, c.s,
The Hon’ble F. R. CoCKERELL,

CUSTOMS DUTIES EXEMPTION BILL.

The Hon'ble S1r R. TEMPLE moved that tho Bill to enable the -Govern-
ment of India to exempt goods from Customs Dutics be passed.

The Motion was put and agreed to.

BANK OF BENGAL DIRECTORS’ BILL.

The Hon’ble S R. TEuMrLE also moved that the Bill to enable the
Directors of the Bank of Bengal to act by a quorum be passed.

The Motion was put and agreed to.
COURT TFEES’ ACT AMENDMENT BILL.

The ITon’ble Mr. CockERELL moved that the Bill to cbrrect two clerical
crrors in the Cowrt TFees’ Act be passed.

The Motion was put and agreed to,



“gs0 | COINAGE AND MINT BILL

COINAGE AND MINT BILL. .

The Hon'ble' Mr. StermEN moved for leave to introduco a Bill to con-
....,solidate and amend the laws: relating to Ooinagoe andthe Mint. Mo said that
"' this Bill formed part of the schemo for consolidating the statutory law of
- British India. It would replaco three ill-drawn Regulations and two Acts,
a.nd would in addition to the provisions therein contained, authorize tho dese
£ Yruction of light-weight, called-in, and counterfeit coin, If leave were given to
mtroduce the Bill, it would be cu.refully settled in consultation with tho Finan..
b cml Dopartment. o

;-r'.. A

i Leave was granted

PP .

7« The Conncll then adJonmcd to the 19th July 1870.

WHITLEY STOKES,

SimLa,
Secy. to the Council ¢f the Govr. Genl.
The bth July 1870 Jor waking Laws and Regulations.





